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Dated the /o _ May,2Al9

OR I} IiR

Suh: Conilrliarrce of'the orders ol'the Cornmission.
Itr sulrersessiou of all tirc carlicr ilecLsiorrs ,/ irxtnrctions / ordcrs issued on the subject, it

lms beerr decided that liencc'fbr"tlt the couurunicatious repofiing ltoit-coutpiiance of tiie
Conulssion's ordcr passed ixrdcr thc Act shall be dcait rvith in tlie folloiving nrarner':-

Lr:ises u'irere uo tnle period is fixed Ibr corlplyiug rvith the orders of
Crituuissiotr. it shall bc irrr-sr-uncd tliat thc samc are to be complicd u,ithin
da1,. li'our thc datc o1' thc saici order',

(ii) Conunr-uricatiotrs rcporting llou*col'l4lliancc reccived in the Conrmission
by ilost ,i hand sliall be allotted a diary rl-uli:er by the Dak Section and

iblwarded to tire Cerrtral Rcgstry Therefore, tlre salre sha][ be scained and
appcndcd to thc e-book of the concerned case file by the Central R.Stty;

(lir) Irrnulurications rr-1tor1firg
('onurri-ssiriir shaIl Lre ellottcrl n din'v
shall Lrc appended to tlr,-. r=-Lroolt

Itcgistrr,.

(ii,; All sr,tclt corunturicatiorx thus appended rvill tliereafter be processed
in tlre Corrcerled case fi1e by the concertrerl Registry.

( i) Irr

tirc

i0

non-conrpliancc receivcci onlilre by the

nrulbel b_v" the solhvare. Thereaiter. the same
ol- lhe concerLrc-d case file bv the Centrai

(r,) Allcr the
the t'lC' I(.'s lbL

Partics couccnicd

scrutiuv Lr1, the lteglstry, tlie
orders. Order(s) oi'tire CIC /
and r-rploadcd on tlic u,r-bsitc:

i:utter wor"rld be placed before
iCs sliall be comrrunicated to the

(vi) Afier tlie nuttLrr ls decided and closed by CIC /
coruruuricatiou ur the uratter shall bc filed by the c,onccnred
the Crrnllissiort.

-l'o: 
All conccnrcrl

Copv to:

Registrar

DR tO C]iIiCi'ICr'DR tO IC (BJ)i DR tO IC (VN)/DR tO iC (DP)/ DR tO ]C (YS)/ DR tO IC
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(SC)/ DR to IC G{G)
Z. PPS to C1fef ICi PPS to IC(BJ)/ PPS to IC (\N)i PPS to IC (DPi/ PPS to iC (YS)/ PPS to

rC (SC)/ PPS to rC (NG)
3. PS to Secretary
4. PS to AddL Secretary
5. JS (Adnn)/JS (Lara,)iJS (P&B)
6. JS (MR) - to endorse coprcs to tlie concemcd Public Authorities and to upload on thc u,ebsitc of

the Conlnissiou
7. RTI CelVCentral Regstry I & ll/Dak Sectjori/Lfurary/Record Rootr


